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Will the Minister of ENVIRONMENT AND FORESTS be pleased to state:

(a) whether the Government proposes to levy environmental taxes to discourage pollution and boost green technology in the country; 

(b) if so, the details thereof; 

(c) whether certain countries have levied similar taxes to control emission of hazardous gases; 

(d) if so, the details thereof; and 

(e) whether the Government proposes to give incentives to the industrial units to encourage them to use green technology and if so,
the details thereof?

Answer

MINISTER OF STATE (INDEPENDENT CHARGE) FOR ENVIRONMENT AND FORESTS (SHRIMATI JAYANTHI NATARAJAN) 

(a) to (e) There is no proposal to levy environmental taxes to discourage pollution and boost green technology. However the
Government levy cess under the Water (Prevention and Control of Pollution) Cess Act, 1977 on the consumption of water by persons
carrying on certain industries and by local authorities, with a view to augment the resources of the Central Pollution Control Board and
the State Pollution Control Boards for prevention and control of water pollution. The Government allow 25% rebate to the industries on
the amount of cess payable by them provided the industries consume water within the prescribed limits and comply with the provisions
of section 25 of the Water (Prevention and Control of Pollution) Act, 1974 and also the environmental norms notified under the
Environment (Protection) Act, 1986 by installing appropriate pollution treatment technologies. The countries such as USA, UK,
Germany and Japan have adopted the system of taxation to control emission of hazardous gasses and also introduced upper limits
for disposal of such gaseous emissions. 
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